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IN THE CENTRAL 2DMINISTRATIVE TRIBNAT, mpmam .
- ‘ NCH &

O.A.NO.‘ é(le /93

HmERAEAD .

Date orf
Petweens: : of Order: 6/7-93

} “
1. Divisional Failway Menager, (B
*. soutn Ceutral Railway, Secundabagd,
5. Pormanent "oy Incmcctor (Con).
' 8.C.Rly, Secunderabad.
3.- Chiefl Signal] Inspector,

|

]

!
Signal & Telecommunication Dep%ment,
-8.C.Rly, Secunderabad. ]

. Applicants_
and i ~.
1, N Ra /)U ﬂ“‘ |
2. Presiding Officer, Labour Cour
Narayanaguda, A.P. Hyderabad.
i .t Respondents,

Fer

-

the hpplicantsh Mr.H.l. Devral for Riys,

SN S IO TSR L Yl e O .
For the Respondentss ) .} o
CORAM$ ' . CB!' y
0 N'BLE MI:,JUSTIL CiELATRYT I . .
; THE HON'B . I FAO : VICE CHAIRMAN
AN
.. . THE HON'BLE MR.P.T.INGADA @ MENBEL(aD)

- 'I‘he"—-Tribunsél- madefollowing Order:—

L

. ' 2.}—_ .
10 C.MiP.Noo: : »9-/1-{ /83 is sust until further orders

- . Tssue notice to tpondents,

post the case on {

..... y.

fhe Divisional Kailway tianad) 8.C.Rly, Secu .
The Permanent lay Inspector “C'RlY»"-SecuncwerrlSﬁ;Zbad'
The Chief Signal Tnspector, & Telecomunication .
Dép artment, 5.0 Ky, Secun( o
4. The Presiding officer, Labov Narayanaguda, -Hycerabad
5. dne copy to ilf.N.R.Devraj, Lys. CAT.Hyd, < ad.

6. One copy to Mr. * e .
7. One spare COpY.
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| Admit. The operatf the order dated 11-3-92
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TYPED BY _ COMPARED EY

CHECKED EY /LPPROVED BY

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERADBAD

THE HON'BLE MR.HUSTICE V.NEELADRI RAO
VICE CHEIRMAN

»

THE HON'BLE MH.A.B.GORTY ; MEMBER(AD)

T .CHAIIDRASEKHAR REDLY
MEMBER(J) -

‘THE HOMN'BLE I

LND

‘THE HON'BLE MR.P.T.TIRUVENGADAM sM(A)
Dated 3 67/7/.1993

RDER,/JUDGMENTT™

~

M.f“i‘r /’r‘\-g J‘.l.’-" Lg.f“;. NO.

in—
' boi 199
0. ANo., boilag
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Admitted and Interim directions
issued
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